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New Delhi, this the ?nd clay clf Januar y 
' 200^4

Hon'blc lrtr. Justlce V. S. Agoarual't Ghalrman
Hon'ble tlr. R- K- Upadhyaya, ilenber (A)

Head Cosntable tJclhanr Singh No' 16Oshl

Shri Babu L-a1,
r,'illage Saranth PO Mai

Sadabad, District Hatras. ...Applicarrt

(By Advr.rcate: Shri Sachin Chauiran )

Versus

Llrrion of lndia through,
Secretar Y 'MinistrY of l"{ome Affairs'
North Block, New 0e1hi.

?. Add DCp.
South*h,est District.
Hauz Khas, New DeIhi.

3. Joint Commissioner of PoIice'
South-west Distr'ict,
P[{8, MSO Building'
New Delhi. " Respondents

(By Advr:cate: ShIi Ashrerini Bhardwaj proxy for
$hri Rajan Shar'nra)
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Learnedcourtselfclrtheapplicantstatesthat

because of the inadvertant rnistake, documents of some other-

irrquiry had been appended. He may be allowed to rrli thdraw

the pr.eserrt application with tihrertv to file a fresh one on

the :iatne cause.

2. Allowed as PraYed.

dismissed as withdrat*'n.

Sub -iect to aforesaid.
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( R.K. UpadhYaYa )
tterber (A)

( v.s. Aggarual )
Chairman
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